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 amid  wna  देव  (श्रीजेश)

 अध्यक्ष  महोदय,  “हिन्दुस्तान  समाचारਂ

 में  ताला बन्दों  है  ।

 MR  SPEAKER:  [  ४  under  my  con-

 sideration.

 श्री  ख़ुरोश  कुमार  गंगवार :  “हिन्दुस्तान

 समाचारਂ  में  लाक-झ्राऊट है  ।

 अध्यक्ष  महोदय  :  यह  बात  तो  हो

 गई  है  ।.  वह  मेरे  कंडीशन में  है  ।

 शास्त्री  जो  आप  क्या  कहना  चाहते  हैं  |

 शो  रामावतार  शास्त्रो.  (पटना)  :

 “शिक्षा”  कान्क्लेव  लिस्ट  में  है,  इसलिए

 मैं  यह  सवाल  उठा  रहा हूं  ।

 MR  SPEAKER:  There  is  no  ques-
 tion.  Not  allowed.  I  am  not  going  to

 allow.  Not  allowed.

 at  रामावतार  शास्त्री  :  मेरी  बात

 तो  सुनिए  ।  मुझे  सुने  बिना  ही  श्राप  ने  कह
 दिया |

 mort  महोदय  :  मैंने  सुन  लिया  है  |

 आप  ने.  एजोनेमेंट  मोशन  दिया  है  और

 उसका.  मैंने  रिजेक्ट  कर  दिया  है  ।

 r8.  SPEAKTR:  I  am  not.  going
 to  allow,  Not  allowed.

 को  रामावतार  शास्त्रों
 :  बिहार

 में  16  हज़ार  टीचर  स्ट्राइक पर  हैं  ।

 (व्यवधान )  .  .  कान्फ्रेंस लिस्ट  मैं  यह  है,

 इसलिए  इस  पर  बात  होनी  चाहिए ।

 SHRI  HARIKESH  BAHADUR  (00

 akhpur):  There  js  a  conspiracy  and  @

 deliberate  attempt.  (०  implicate  S

 George  Fernandes  in  the  matter  and

 it  is  q  serious  matter,  You  cannot
 avoid.

 MR  SPEAKER:  Not  allowed.  Why
 are  you  so  sentimental?

 9८  SUBRAMANIAM  SWAMY:  The

 Central  Act  on  Gurdwaras  is  a  mat-
 ter  for  Parliament.
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 PAPERS  LAID  ON  THE  TABLE

 STATE  CHEMICALS  AND  _PHARMACEU-

 TICALS  CORPORATION  OF  INDIA  LTD,  AND
 THE  STATE  TRADING  CORPORATION  OF
 वाए &  1८.  Amalgamation)  The  Minis-

 try  of  Law,  Justice  and  Company  Af-
 fairs,  SHRI  JAGNATH  KAUSHAL):
 I  beg  to  lay  on  the  table  a  copy  of  the

 State  Chemicals  and  Pharmaceuticals

 Corporation  of  India  Limited  and  the

 State  Trading  Corporation  of  India

 Limited  (Amalgamation)  Order  1982

 (Hindi  ang  English  versions)  pub-
 lished  in  Notification  No.  8०.  226(E)

 in  Gazette  of  India  dated  the  31st

 March,  1982,  under  sub-section  (9)

 of  section  396  of  the  Companies  Act,
 1956.

 [Placed  in  Library,  See  10.  x-

 3953/ 821].

 DETAILED  DEMAND  FOR  GRANTS  OF

 MINIstry  OF  IRRIGATION  FOR  1982-83

 THE  MINISTER  OF  IRRIGATION

 (SHR  t८e  PANDEY):  I  beg  to  lay

 on  the  Table  a  copy  of  the  Detailed

 Demands  for  Grants  (Hindi  and  xe
 lish  versions)  of  Ministry  of  Irriga-
 tion  for  1982-83.  [Placed  मंग  Library.
 See  No.  LT-3954/82.)

 DETAILED  तत 5 0५  FOR  GRANTs  OF

 THE  MINISTRY  OF  WORKS  AND  HOUS-

 ING  FOR  1982—85

 THE  MINISTER  OF  PPARLIAMEN-
 TARY  AFFAIRS  AND  WORKS  AND

 HOUSING  (SHRI  BHISHMA  व.५ 1९.1 १

 SINGH):  1  beg  to  lay

 on  the  Table  a  copy  of  the  Detailed

 Demands  for  Grants  (Hindi  and  88
 lish  versions)  of  the  Ministry  of  Works

 and  Housing  for  1982-83.  [Placed  in

 Library  See  10.  LT-3955/82]

 ह हि] 21७, है॥ ही 2101  DEMANDS  FOR  GRANTs  OF

 THE  MINISTRY  CF  एल, ४  7  तिएन
 HABILITATION  FOR  1982-83.

 THE  MINISTER  OF  STATE  or  1e
 MINISTRY  FOR  SUPPLY  AND  26

 BILITATION  [srr  BUTA  SINGH):
 ।  -8  to  -

 189४  on  the

 Table  3  copy  of  the  Detailed  Demands
 for  Grants  (Hindi  and  English  -०

 sions)  of  Ministry  of  Supply  and  2०

 habilitation  for  1982-83.  [Placed  in

 Library.  See  No.  LT-3956/82.]


